OFFICE OF THE CHIEF JUDICIAL MAGISTRATE,
CENTRAL DISTRICT, THC, DELHI.

QRDER

In partial Modilicalion to Lvening Court Buly Roster bearing No. 8640 8712/Cyvy
Central/2025 dated 76 08-2025 for the maorth of September 2029, that the
following Ld Judicial Oificers, Wadst District, shali rold vening Courts from 0500
PM to 07:00 PM during thc month of September -2025 as under. Rest of the
conditions shall remain unchangoed.

Evening Court Numbers. . Name of Ld. Evening Court Judges
Evening Courl No. 1 (Woest) Ms. Shruti Sharma-ll, JMFC,
(in place of Sh. Tushar Gupta, JMI C 06, Woest
[hstrict, THE)
Evening Court No. 2(Waost) - Sh. Vikas Madaan, Civil Judge-01,
(In place of Ms Bharti Garg, JMFC, Wost
_ Distnct, THC)
No. 8798-8820/C|M/Centralf2025 Dated: 30-08-2025
01. The Ld. Registrar General, Hon'ble Hhgh Cour: of Delhi, New Delhs
(Through Ld. Principal quﬁncl & Sesswons Jugge, (HQ), Delhi)
02.  The td. Principal District & 'Sessions Judge, All Districl
03. The Ld. Qfhcer incharge, Rool Car, THC, Delhi.
04.  The Commussioner of Polcg, Delni,
05.  The i d. CMs, All [istrict
06. The Officer concerned withthe request 1o send Lhe name of slaffifcourt
slaff alongwnlh delaiis of dI ys thatl they have  atlended/hold the | vering
Court in Lhe month of September-2025 as per proforma, through thoir
respeclive Courl /office directly to the office of concerncd Ld  Principal
istricl & Sessions Judge 5o that payment of  special allowances is not
delayed. i
07. The Secrotary, Oclhi t.r;:gal Service Authority, Central and Wost
Distnicl, Relhi.
08. The Administrative Civil judgc Central District, Delhi
09. The DCP ({Central, North) Delhi {Through the ollice of Lhe
Commissioner of Palice, Dalhi,
10. The Director of prosccution, Delh
11.  The 5r. Accounts officer, Central and West [District
17. Tne AD  (JMBranch tnc‘;harge Administration  RBranch, Compuler
Branch, General Branch, Caro Taking Branch, Pool Car, THC.
13 The Ofhcer Incharge, Compulcr Branch, with 1tne request to depute
sulficient stalf for the smoblh lunctioming of the Fveomng Courls, |:4C,
14,  The Oflicer incharge, C‘ar(‘ Fakmg lranen, THC wilh the request to depute
sufficient stalf for smooth rur'unumng of lhe Fverning Courls, THC, Dein
15. The A O. {}). ludical Branch {(Central & West Distnct), Tis Hazare Courls,
Delhi
i6 The AO {J)/Branch Incharge CiM Office, West District, THC, Delhi,
1/. The Scerclary, Bar Assomatmn Tis Hasan Courts, NDelhs,
18. The PROAPRO, THC, PHC, KKD, Rohini, Dwarka & Saxet Courts, Dedhi,
19. The A.O. (JMIncharge, Fvening Court Cellf CIM Office, THC. Delhi,
20. Audit and Fine Section, Accounts Branch, Cenlral & West Bistrict, THC,
Delhi.
21.  The Cashier, Cash Branch, Contral & West Distnct, THC, Dalhi,
22 For uploading on LAYFRS
23 For uploading on centralized web-site Lhrougn LAYI RS
21, PS ta 1d. Principal Distnct & Sessions judge (HQ), Delhi,
25 Readerto CJM, Cenlrai & West Districl, Delbh ,
26 Notice Boardg/Oifice lile.

(Tania Singh)
Adgl.Chel Jud:-cial Magstrate 02
Central District, 1 HC, Delr




